[17 August, 2000] RAJYA SABHA

Issue of Passports

2712. SHRI CHO S. RAMASWAMY: Will the Minister of
EXTERNAL AFFAIRS . be pleased to state:

(a) whether it is a fact that it takes more than 60 days to issue
Passports even after police verification;

(b) if so, what steps are being taken to reduce the time limit for
tssue of Passports;

(c) what is the total number of applications pending in all metros
for issuing passports; and

(d) the steps taken to send the Passport to the party within 15
days time after making verificatron?

THE MINISTER OF STATE IN THE MINISTRY OF
EXTERNAL AFFAIRS (SHRI AJIT KUMAR PANIJA): (a) No,
Sir. After clear police verification reports are received. It normally
takes between a week and 10 days for issue of a passport depending
upon the number of applications during that perod.

(b) and (e} Government is continuously taking steps to reduce
the time taken for the issue of passports. Such recent steps include
improved links with the police authorities to reduce delays, proposing
online communication of police reports in selected areas, widening
the accessibility and availability of application forms, introducing a
pilot project for machine writing of passports and improving the
computerisation at the passport offices.

(c) A statement is enclosed (see below).

(d) Prompt linking of police reports with applications, machine-
writing of passports and use of speed post for delivery are some of
the measures taken for issuing passports soon after police reports are
received.

129



S
RO A
P .l l'i = . - - - |:—=. ".TI R L
TRV . P . L - ':--_l At . " '
E” der:'{/"}" t’ i .ﬂll B -{ ';IF w O Illn.-l.rJ-.-I S Ly a2 = o ':_-' - J-"!. - _p_::- :.j -.l.. ,l"
e T T LA Bk e e T TELLL B o iy i dmim e R L g e s e FEE SR Laraommm k= T T e g pg = e b et e m g

51 ‘Name of Regmm; Bandils toger for cages o w3 e
N{L Ofﬁﬂﬂs e s et A o - v 4 1 ot tan o oo 1t e e

F " i <1
—
= e Ir'-"". —
i
H L ’ ™ :
L 1 A L . "-'
e, J
Lovd I
—a —_—— Ty - —r—— e —_— - —_ - - .- - - -
:"3 -
] o
b | e T T L Bl = — -1 TET — - — ™m Pl e *_‘

i Bangalore o L
Z Caicuita RRNR Ll
3 {Chennai o %
d Delh 107 LI e
5 Mumbai 128545 AT SUUS
- ; g fh

S A I C ~r 4 W=
T . " E'g o 3 croF it
I OT AL, ENE R Bl .
—i i Tl el i il T bl e p— S— — — a7,/ E R e e _m o A - - —- =L + - - - T - —m - O N e

An application is considerad pending; only wohoy U0 Sanusaiay
completed without any objection am‘i WRerE 0 0T st LTS Tal
been received but on which a passpory naf oo Lo dlaon L

re " L .o - = . e a
v

Passport Office within five wseks u*ﬁ the snpLsniion ouas oA
h‘Eﬂﬁ #E. ﬂ? J-'Er_...,_ : _‘-i

2713. SHRI C. RAMHCE"!;“LNLH: AU R EPPT Sl
INFORMATION TECHNOIL T ;'::uf.—.a:-_-:n:':ffé LT el

(a) whether it is a fact tha: £ BT '
the next five years as suggesied by Cow TR ST T 0L dr
IMasses;

(b) if so, what are the other suggestions made; and

(¢) what action is proposed to be taken by (Government?

THE MINISTER OF PARLIAMENTARY ALtAIRS AND
MINISTER OF INFORMATION TECHENQOLOCGY  (8HRI

I'I'li .-

PRAMOD MAHAJAN): (a)} The Werkiug Group of i1 ior gsses
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